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SHRI ANANDRAO VITHOBA ADSUL : Sir, | beg to move:

‘That the Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2003-04, as passed by Lok Sabha, be
returned.”

W Wig g

THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2003

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
BANDARU DATTATRAYA): Sir, | beg to move:

"That the Bill to authcorize payment and appropration of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2003-04 for the purposes of Railways,
as passed by Lok Sabha, be taken into consideration.”
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THE VICE-CHAIRMAN (DR. A K, PATEL): Please conglude.
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SHRI K. RAMA MOHANA RAQ (Andhra Pracesh) : | thank you, Mr,
Vice-Chairman, Sir, for giving me an opportunity to speak on the Railway
Appropriation Bill, 2003.

The indian Raiiways is the largest passenger transport system in
the world. The Indian Railways has the biggest raiway network in the
world. But, at the same time, it is lagging far, far behind when compared
with other railway systems with respect to electrification, infrastructure and
passenger facilties. Even with regard to gauge conversion, our system is
lagging far behind. And, it is not, cut of place, t& Mmention that we are not
lagging behind, at least, in accidents. We cannot escape our responsibility
on accidents by simply saying that we do not have the requisite funds. We
have the funds, provided we used them optimally. And, morecver, we have
to have the wil to implement the programmes of the Raiways with
dedication and sincerity. This Bill seeks the approval of this House for
drawing about Rs. 500 crores from the Consoiidated Fund of India. We give
approval. There is no problem in that. But the only problem is whether the
funds are going to be utilised appropriately.

Sir, | congratulate the hon. Railway Minister for starting Muiti-Model
Suburban Commuters Transportation Systern recently in Hyderatad. The
hon. Home Minister has inaugurated the same.

Sir, recently, the Railways have decided nct {0 take up any new
projects. | don't know the reasons behind this. | suggest that you only
take up important projects and complete them in time. If there is any
problem with regard to funds, you allow the private sector and let the
private sector also participate in the speedy development of the Railways. |
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think, 1n the priority list, you have about 150 projects, in which 13 projgcts
are classified as A-1 projects; 29 projects are classified as A-2 projects; and,
13 projects are classified as A-3 projects. | st do not understand when
the Minister says that the Railways is facing 'adverse financial conditions.’
In the light of this comment, | wouid like to bring to the notice of this
august House that the earnings of the Rallways are going up every year.
The passengers’ earnings are Qoing up than the target set. The goods
traffic earnings are higher than the target set. There was alsc an increase
in the other coach earnings and sundry earnings. 5o, one cannot say that
this is the main reason for not taking up any new nitiatives.

Coming to the electrification of the routes, | agree that you are
taking up this programme in a phasec manner. First, the Railway Board had
identified the quadrilateral routes linking four Metropclitan cities, ncluding
two diagonal routes since these routes carry bulk of the traffic. The Mimister
may enlighten about the progress that has been made ¢n this wath particular
reference to Andhra Pradesh and the proposed electrification in the Staie of
Andhra Pradesh.

Now, T would like to come to the Railway accidents. In spite of the
Ministry taking steps to contain rallway accidents, they are on the nse, The
iatest statistics - | am not able to give you the whole figures due o paucty
of time - on accidents show that the rate has increased very sharply and is
now threatening to touch the level witnessed during the dark days of 1995-
96. The annual average train accidents were 464 1n 90s. But, in the pernod
2000-02, it was 444. So, there is aimost no difference in the average rate of
accidents, despite having the improved technology. | do not know what the
Minister is conterMplating to reduce accidents. | think, one of the steps the
Ministry contempiated is to impose deterrent punishment on definguent staff,
But 1t is not enough. The CAG in his Report.stated that out of 14,000
accidents during 1993-98, only 3,157, that is, 22.5 per cent were reported by
the Zonal Railways to the Raiway Board, and the Railway Board, in turn,
reported only 156 per cent tc Parliament. The remaining 85 per cent
inforrmation had been kept under carpet. What justification wouid the
Minister give for this? So, | would say that the Ralways cannot abdicate its
responsibility, and they should enforce all the norms strictly, in letter and
spurit.
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Sir, 1 would like to know from the hon. Minister as to what are the
"Instant Action Groups” doing to prevent entry of prohibited inflammable
artictes. Even the ‘'escorts' provided in the Railways are doing literally
neting to prevent entry of inflammable articles, because they are hand in
glove. with the people. And the results are before us. So, | request the
hon. ‘Minister to enforce all the norms in the strictest possible way.

The Rail India Technical and Economic Services Limited has been
given_ permigsion to carry out a study and develop crash-worthy design for
rilibvay compartments. ! would like to know, when the study is going to be
completed, and when the Rail India is going to submit its report,

| would like to know from the hon. Minister whether it is true that
reggntly, the Asian Development Bank has approved a loan of Rs, US $
3136 million for Railways. If 'ves', how much money from the above lcan is
going to be spent on railway safety across the country?

Sir, recently, Rail Coach Factory has manufactured new railway
coaches under a technology transfer package from Germany, to reduce loss
of life and casualties. | would like to know what is tha: performance of
these coaches and technology. What is the target set b the Ministry to
manufacture these coaches in 2003-04, and in the Tentd Plan, and how is
this technology helpfui in strengthening the joints and protection against
collision, better braking at high speeds, etc.?

| also request that a new train from Mehboob Nagar to Chennai via
Nandyal, Cuddapah be introduced since there is no train on this route to
Ghennal, and there is a lot of traffic on this route. Amel 1 am sure, the
Rallways will not incur any loss but, instead, they can earn more revenue if
they run a train through this route.

THE VICE-CHAIRMAN (DR. A. K. PATEL). Please, conclude.

SHRI K. RAMA MOHANA BRAO: Sir, we have been persistently
requesting for a train from Tirupati. This is the third speech in this House
requesting for the same train. We are requesting for a train to be started
from Northern India to Tirupati via Shindi. Tirupati is the second richest
temple in the world, after Vatican, and due to its popularity and faith, many
people from North-India come to Tirupati, especially during Brahmotsavams.
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Hence, there is every justification in my request for a train from
New Delhi to Tirupati, if not daily, at least, thrice a week. 1 hope the Hion.
Minister will seriously look into this,

Sir, Vijayawada is becoming very rapidly the second Hyderaba@l of
Andhra Pradesh. (Time-bell) It is the main railway junction for all S&uth-
bound trains. All Scuth-bound trains have to pass through this junttion,
But' the facilties at the station are meagre. There are very few platformis
which are not able to cater to the needs of the passengers, and there is.a
requirement of, at least, two more platforms to meet the demand and there
is also a need to have a foot-over bridge. | request the Minister to treat
this as 'urgent’ and kindly grant, at least, two platforms and a foot- owver
bridge to ease the traffic congestion. The problem is, because of heavy
traffic, many trains are stranded outside the station, since they do not get
the green signal and, as a result, there is a lot of delay in reaching théir
destinations. There is also a small stretch on the Vijayawada-Guntur-Tengli
route, which needs to be converted into double line, | request thée hor.
Minister to look into this too, and since these stretches are minor ones: |
hope, there would not be any problem in taking up and completing thése
works at the earliest possible time.

Then, finally, the Rail Neer, which was introduced with a lot of
fanfare, is not available at raitway stations and in trains. They are selling the
mineral water of other brands. Hence, | request the hon. Minster-to see that
Rail Neer is made available at all stations and in al! trains,

.Thank you very much, Sir, for having allowed me to speak on the
Appropriation (Railways) No. 4 Bill, 2003.

*SHRI C. PERUMAL (Tamil Nadu): Mr. Vice-Chairman, Sir, | am
happy to speak on the Railways Appropriation Bill on behalf of AIADNMK.
But | am unhappy with the way the railway projects in Tamilnadu are treated
by the Government. A meeting was convened at Madurai last year by the
railway authorities. It was, attended by the Hon. Minister of State for
Railways, Mr. A K. Moorthy, the General manager of Southern Raftways and

* English Translation of the original speech in Tamil.
M



RAJYA SABHA [21 August, 2003]

about 30 M.Ps from Tamilnadu. it was assured in that meeting that new
trains would be introduced between Jolarpet and Hosur wvia Bargur,
Krishnagiti and Sulagiri at a cost of 222 crore rupees covering 104 Kms

5.00 P.M.

during the year 2003-04. But this project does not find a mention in the
current year budget. It has disappeared. | appeal to the Govemment tc
inclucde this project at least in the coming year. Next to Tirupathi Thirumalai
temple, it is Sabarimalai in Kerala, which is very famous in oQur country as a
pifgrim centre. In the year 1997 an estimate was made for laying a new line
for a distance of 201 Kms between Dindugal and Sabarimalal via Theni and
Kumuli at an estimated cost of 205 crore rupees., This project should also
be given importance and taken up soon for execution,

Sir, there has been a long pending demand for laying a new line
between Bangalore and Pondicherry wia Hosur, Jolarpet, Mathur,
Singarapettai, Uthangarai, Thiruvannamalai, Villupuram and Cuddalore. This
line will connect not only two capital cities but also the states of Karnataka,
Tamilnadu and Pondicherry. This project should be taken up at the eariiest.
| have a few more smiall but important demands for the consideration of the
Governmeant. 80 Kms long Madurai-Bodi line should be converted into BG
line. Jolarpset junction in Taminadu is an important junction that connects
Andhra Pradesh and Karnataka with Taminadu by ral. S0, all the trains
crossing Jolarpet should be given stop-over at Jolarpet. Cheran Express
and Thiruvananthapuram Express should be given stop-over immediately.
There is urgent need to construct overbridges near collectorss bungaiow at
Adhiyaman Kottai in Dharmapuri, at Samalpatti railway crossing on NH 86
between Krishnagiri and Thiruvannamalai, and at Velan Nagar railway
crossing near Thirupattur in Vellore district. | have one more demand. The
rail coacnes used in Tamilnadu are very old and are.in a bad state. They
should be replaced by mocdern coaches. The express trains like the inter-
city express should have the most modermn coaches. Sir, | have a word
about safety. Steps should be taken to avoid accidents. The unmanned
level crossings shoukd be manned to avoid accidents at level crossings.
Ticketiess travel should be discouraged by imposing stringent penalties. |
have a final demand. Hosur is an industrial town in Tamilnadu. Tuticorin is
a famous Port city. If these two cities are linked via Salem, Madurai and
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Thirunelveii by a direct rail line, economic development in this region will get
a boost and help eam more foreign exchange. With these words | conciude.

SHRI 8. VIDUTHALAI VIBUMBI (Tamii Nadu): Mr. Vice-Chairman,
Sir, if we compare the metre gauge line coverage, the percentage of the
metre gauge to the total iines, in Tamil Nadu with that of indian average, it
is much more than the indian average. That is why, Railway Depariment
has to concentrate, to see that the gauge conversiocns take place in a
proper way. Secondly, Sir. in the Ninth Plan period, some of the projects,
after naving approved, were not commissioned. Money was allocated for
these projects and, subsequently, it was surrendered because the projects
were not executed. In the Ninth Plan, what are those projects, which, after
having approved and money being released, were left unexecuted? How
much amount has been surrendered to the Railway Department? These
things need to be separately culled out for the areas covering Tamil Nadu
and see that these are executed. My third point is regarding incomplete
projects. What the Ministry is doing is that it is allocating money for the
incomplete projects and afterwards, it is surrendering the money. So, what
I feel is, once you allocate money for the incomplete project, you treat this
as a non-lapsable fund and see that it is executed. Then, my fourth request
is regarding appcintments. What is happening is that after having
conducted interviews, appointments have been kept in abeyance. In these
days of unemployment, it is not far. | would like to know how many
interviews have been conducted and how many appointment orders are
pending? | do not want to go into all these issues in detail at this late hour.
That is why, 1 am just teling you the concepts. Then, there is the issue of
appointments ©on compassionate ground, particularly for widows and
daughters of those who died. The Government has to see that jobs on
compassionate ground are actually given. Then, Sir, some projects are
diverted to some other States or just left out. 1 will give one example,
Projects of more than Rs. 20 crores were envisaged. Money was aliotted
for nearly 20 kms from Combatore to irigur. What has happened to those
Rs.20 crores; nobody knows. it has gone to the bin. | do not want to go
into the details of projects, because this is not the time for that. There are
so many projects. A status paper was submitted by the Southern Railway
regarding the projects pending, projects incomplete, projects envisaged,
etc., at a meeting held at Madurai.  After submission of a list of projects,
very slow progress takes place. That is why, | request the Government of
India, particularly the Railway Minisiry to see that all the incomplete projects,
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envisaged in the Ninth Plan, be completed as early as possible. Only one
project was important when Mr. O. Rajagopala was the then Minister of
Raiways. That was Dindigul to Sabrimala broad gauge needs 1o be done, it
would help pilgrims and help in the national integration. All the pilgrims
from Tamil Nadu are going to Sabrimala. Al devotees from Kerala are
coming to Tamil Nadu for visiting Pailani Hills. That is why, If you find this is
practical and natural, you just see that it is strengthened and completed. |If
you put the line from Palaghat to Dindigul and from Coimbatore to Pollachi,
if this line is converted into broad gauge, it will be highly helpful for
integration, for the devotees and pilgrims. | hope this project will be
included along with the projects already put in the status paper, so that all
these projects can be implemented. With these words, | conclude.
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SHRI BANDARU DATTATRAYA; Sir, at the cutset, | would like to
thank the hon. Members who have participated in the debate. Evidently,
the Appropriation Bill, is being considered by the House, for taking up
certain new projects which have become necessary after passing of the
Raiway Budget in the earlier part of the year. For these works, token
amounts aggregating Rs.25,000 have been scught through the Appropriation
Bill. This apart, the Bill also seeks approval of Rs.500 crores which has
been given as additicnal Budgetary Support to the Railway Ministry by the
General Excheguer for the ongoing national project of Udhampur
Srinagar-Baramulla tine.
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Sir, as the House is aware, the financial position of the Railways
has improved due to various measures being taken to augmert earnings
and control expenditure.

The financial performance of 2002-03 was very bright, After placing
the Budget, the financial performance for the previous year has now
become available. | would like to take this opportunity to throw some light
on this. | am glad to inform the House that the performance of the
Raitways during 2002-03 has been very satisfactory. Sir, some new railways
zones have been announced and parl <ularly the performance of the zones
has increased. Railways have exceeded the revised loading target -- just

now hon. Members have mentioned — of 5156 MT by 3.48 MT previous year.
The Gross Traffic Receipts, that is, Rs.41,068 crores are higher than the
Revised Estimates by Rs.201 crore. Ordinary working expenses at
Rs.29,684 crores indicated a saving of Rs.e2s crores over the Revised
Estimates. As a result, the Operating Ratio of the Railways has improved to
g2.3 per cent as against 92.5 per cent envisaged in the Revised Estimates
and 94.4 per cent in the Budget Estimates.

The performance in the first quarter itseff {April-June, 2003) has
shown good results. The good results shown in 2002-03 seem to continue
in the current year also. The freight loading at 133.17 MT is higher than the
proportionate target to end of June, 2003 by 3.07 MT. This is 8.76 MT
higher than the previocus year's actual during the corresponding period. The
total earmings of Rs.9988 crores to the end of June, 2003 shew an increase
of Rs.48 crores over the corresponding period of the last year. The ardinary
working expenses of Rs.7872 crores are just Rs.132 crores more than the
expenditure during the corresponding period of the last year. These are,
however, well within the proportionate target for the gquarter. Many hon.
Members have expressed their concerns and serious apprehansions
regarding Railway safety. | want to make it very clear, Sir, that in this
session itself our Railway Minister, Shri Nitish Kumarji has announced a
Corporate Safety Plan and presented it to both the Houses of the
Pariament in this ongoing session itself. The Corpeorate Plan states the
objectives, strategies and targets for which the Indian Railway would be
striving to ensure the utmost safety of Railway users in the next decade.
This Plan is meant for the pericd of 2003-2013. Ten years have been
allotted for this Corporate Safety Plan. The hon. Members have pointed out
that accidents bhappen due to many factors and- asked what are the
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measures which we are going to adopt. The first,of this is coellisions, which
constitute 7 per cent of total accidents but account for 38 per cent of total
fatalities, will be totally eliminated by extensive .use of Anti-collision Device.
The Konkan Railway is the first to come forward with Anti-Collision Device
{ACD). ..{Interruptions}...

SHRI EKANATH K. THAKUR (Maharashtra): That was not mounted
on the Konkan Railway itseif. .. /Anterruptions)... That Anti-Collision Device
which you are marketing to others was not mounted on the Kenkan Railway
which met with a collision.

SHRI BANDARU DATTATRAYA: It was not because of Anti-
Collision Device.. finterruptions).. .

SHRI EKANATH K. THAKUR: That was not mounted. They were
eliminated. ...{nterruptions)...

AN HON. MEMBER: Boulder.

SHRI BANDARU DATTATRAYA: That was boulder. Boulder is
different from ACD. The hon. Member should please understand it,
Derailments constitute 75 per cent of total accidents but account for only 14
per cent of total fatalities. Derailments will be reduced by 60 per cent by
taking various measures enlisted in the Plan itself. Fire accidents constitute
2 per cent of total accidents and also account for 2 per cent of total
fatalities; this point was raised by one hon. Member. These will be reduced
by 80 per cent by adoption of fireproof coaches and by provision of fire-
ratardant material in the existing coaches, The level crossing accidents
constitute 16 per cent of total accidents but account for 46 per cent of total
fatalities. These will be arrested to the maximum extent by adopting various
measures enlisted in the Safety Ptan. The hon. Member, Shri Rama
Mohana Rao and others have also expressed that every year accident rate
is increasing. But the statistics indicate it very clearly that the total
accidents in 1995-2000 were 463, in 2000-01, the accidents were 473, in
2001-02, the accidents were 440 only. And in 2002-03, the accidents
were 351.

This is a provisicnal figure for 2002-03. That is why the general
accidents rate | have shown even in the Corporate Safety Plan and in the
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White Paper, we have very much given the international accidents rate and
the Indian Railways accidents rate also. That is why | say that day by day,
the train accidents in milion tonne kms., which is the international standard,
in which ours is mostly the reducing one. In 1991-92, 0.84 per cent was the
average, in 1995-86, it was 0.61 per cent. That is, it has come down. In
2001-02, i was 0.55 per cent and in 2002-03, it comes to 0.44 onty. Mostiy,
it is reducing year by year. Even though what | said about two things, which
we have mentioned, that is, the Special Railway Safety Fund for which the
hon. Prime Minister has sanctioned Rs. 17,000 crores, and particularly, this
Special Railway Safety Fund, including our Raitway Safety Fund, this amount
to be Rs. 31835 crores inciuded in this. It will be required to imiplement the
safety enhancement works outlined in the Safety Plan, which | have
mentioned here. | am alsc happy to say that the hon. Member, Shri Rama
Mohana Rao has very clearly mentioned about the National Rail Vikas
Yojana and ADB Fund. In respect of the National Rail Vikas Yojana also, to
strengthen the Golden Quadrilateral line, the hon. Prime Minister has
sanctioned Rs. 15,000 crores. it will really be an appreciable one. The Delhi-
Mumbai-Kolkata-Chennai, these four metro cities are going to be linked by
different formations, which is very clearly mentioned in the Plan itself.
Particularly, by this Rail Vikas Yojana, we have fomed the National Rail
Vikas Nigam Ltd. which has been constituted and projects have been
identified under the National Rail Vikas Yojana, which w~vas 7.anounced by the
Prime Minister. So, as | said, the White Paper on the Safety Plan also has
been presented to the Parliament, and | am happy to say that out of the 50
additional Express Trains which have been announced, 11 have been
introduced, and in respect of increasing the frequency of 13 popular trains,
the frequency of 8 trains has been increased. Out of the extension of run of
24 trains, extension of run has been completed for 19 trains. Cther Members
referred to the ADB loan. The hon. Member, Rama Mohana Rao, was
asking that 313 million US doliars have been there, which is Rs. 1500 crores,
During this current year, Rs. 213 crores has been earmarked by the National
Rail Vikas Nigam Limited. In addition, Hs. 500 crores equity has been for
this BBNL projects. Ancther thing is regarding the Coach Information
system, about which the hon, Member, Shri Gandhi Azad, mentioned that
the delays in traing and the proper information is not indicated to the
passengers. In this connection, | would lke to inform you that we are
coming out with a new project, that is, the Coach Information System, By
this System, we can indicate as to where the train 1s, where the coach is.
With this, both the freight passengers as weil as the general passengers can
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be indicated, the_time and period can be indicated where the train is. This
system is coming up. For this, we have altotted Rs. 5 crores in this Budget.
Like that, al Members who have participated in this discussion, have
mentioned many things. | have noted down the suggestions given by them.
Generally, the passenger- amenities, and small, small works have been
referred to. The hon. Member, Shri Surendra Nath from Orissa, has spoken
about the Orissa projects. Another thing is that backward areas which he
mentioned, have to be given importance.

Some new zones have been created and it has been welcomed by
the Members. Shri Rama Mohana Rao has also mentioned many local
things like electrification of lines in Andhra Pradesh. Yesterday, the hon.
Chief Minister and | went to Chittoor where we had inaugurated a new
‘gauge conversion programme and laid the foundation-stone for electrification
of the line between Pakala and Katpadi. We have sanctioned Rs.40 crores
this year. In Andhra Pradesh, further electrification of 380 kilometres will be
done. | would like to inform the hon. Member that the highest percentage
of electrification is in Andhra Pradesh. | think nearly 25 per cent of the
total electrification done in the country is in Andhra Pradesh. So, the
electrification projects are there. Small things fike improving passenger
amenities, providing over-bridges and drinking water, and a lot of other
things are there. Our friends from Tamil Nadu, particularly, Shri Virumbi and
Shri Perumal, mentioned about the projects in Tamil Nadu. They are on-
going projects. They will be executed and we will take care of those things.
| have noted all these things.

Lastly, Shri Gandhi Azad mentioned about the Azamgarh-New Delhi
project. It has been announced this year and we will see what steps should
be taken to implement the project.

With these words, | express my gratitude and thanks to alt the
Members who have participated in the discussion. Thank you.

#ff THO THO ST W (3T WA 1 WY, O Ber W e &1 R
Resmee-iay o et o Taw yRdfRde o R e & Yo @
fbe B R ¥ AR 9 & fig 70 freirfier w1 Wi we ot & @
o X 3 R A giedfEn s ewd sgm woor e of B sefet
T ¥ et Rrepmr & T3y aw ww R sy
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ot SHFEET ORI (W oY) . "EEg, et A dmr v € fr o
R & W Yot Py woem & & @ s R A sga seRY o &1 AR SR
4 ey ot sig wewr @ &, devmw @ € Rreweg @ ) Remee ¥ et
I FEYY TR § BE YA a9 A% W &, gorfenferey & aff § 6w a5 w
wardt 37 R gEd € oy qRwr ¥ o1t o ST A A 8w wrET WA
TRy T Ao Bl IReTl Wow e o oAed © Yoy fifrer & oo
SEM TE 95T I I | FAR W GW F A QR agT dwas @R €,
AEgE TR Y T dwaS ¥ qEl g9 A% W € &1 amg g €, o &
AR g5T 39 W @wd S @ AN Yed & 90 O 9 S am At e AR
AN O ARG BN G@relt I8 Aew 9 F T BRET A9 Waman e
50 W1 & ¢ § vy e wiw ¥ e mmE | Sl 1 we o 09 96gy TR
& g5 s #t f&fre egw A &4

THE WICE-CHAIRMAN (DR. AK. PATEL): Now, the guestion is
..(Interruptions}...

s BHIFSO TSRS . SUSHISE AEiSd, § SOY ATegH 9 YR 9YaN
F o et ¥ 7' oo € 5 dmed oRar § 4 see ong oE @nda?
..(ore)... s A R @t g sy wRYl F dwed WA @t saewe
e wEr gl

THE VICE-CHAIRMAN (DR. AK. PATEL): He may send a written
reply. ..{Interruptions)... | can't compel him. ..{nterruptions)...

#} TS T | STy Fered, A A off & oo amee §)
# doad R o oew o Y F AR N U9 I §! W JE AE e
diforgi A3 st fye =l

THE VICE-CHAIRMAN (DR. AK. PATEL): | can't compel him. if he
wants to reply, let him reply.

SHRI BANDARU DATTATRAYA: Sir, the hon. Member, Shri
Rumandaia Raamachandrayya said that the Telengana area is extremely
backward. | hail from Telengana. This year, we have made a provision of
Rs.g0 crores for the development works in the Telengana arega, Hyderabad,
Bolarum, Mutkhed, Nizamabad and also Mahbocbnagar, which is the most
backward area. For Mahaboob Nagar which is the most backward area for
Gadwal-Raichur area, we have given Rs. 5 crores. Sir, | will take care of all
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these things. Shri Laljan Basha has also mentioned certain things. We will
examine them.

THE VICE-CHAIRMAN (DR, A K. PATEL): The question Is:
That the Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated
Fund of India for the services of the financial year 2003-04
for the purposes of Railways, as passed by Lok Sabha, be
taken into consideration.

The motion waa adopted.

THE VICE-CHAIRMAN (DR. AK. PATEL): We shall now take up
clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill
Clause 1, the Enacting Formula and the Title were added to the Bill

SR BANDARU DATTATRAYA: Sir, | beg to move:
That the Bill be returned.
The question was put and the motion was adopted.

THE WVICE-CHAIRMAN (DR. AK. PATEL): The House stands
adjourned till 11 a.m. on Friday, the 22™ August, 2003.

The House then adjourned at thirty-two minutes past five of the clock till
eleven of the clock on Friday, the 22™ August, 2003.



